Proposals from Madhya Pradesh tor NHDP-IV

12540, MISS ANUSUIYA UIKEY : Will the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:

(a) whether Government has received proposals from Madhya Pradesh Government for
NHDP-IV Mangava, MP-UP border (NH-27) four lane project of SFC, Satna to Bela (NH-75), four
lane project of SFC, Bhopal-Byavara (NH-12) four lane project of PPPAG, Sidhi-Singroli (NH-75 E)
four lane project of PPPAC and Reeva-MP-UP border (NH-?) four lane project of PPPAG;

(b) if so, the time when Government received these proposals and the action taken on

these proposals so far;
(c) the time by when these proposals would be sanctioned; and
{d) the details of likely time period ?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
JITIN PRASADA): (a) to (d) Yes Sir. Public Private Partnership Appraisal Gommittee (PPPAG)
proposals for considering these four lanning projects under National Highway (Original) and Yiahility
Gap Funding (\/GF) scheme of Ministry of finance under Public Private Partnership, have been
received from Madhya Pradesh Government. These proposals were received during current calendar
year 2011 and submitted to PPPAC. The projects wz. Reeva-MP-UP border (NH-?) and Bhopal-
Byavara (NH-12) have been approved by PPPAGC during its 44th meeting held on 20.06.2011 and
communicated to the Madhya Pradesh Government. Other three projects were considered by
PPPAC during its 45th meeting held on 10.08.2011. The minutes of 45th PPPAC meeting held on
10.08.2011 are awaited.

Hindrances in development work of highways

12541, SHRI DHIRAJ PRASAD SAHU: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether Government has identified the causes which hindered the timely construction of

MNational Highways and their proper maintenance;

{b) if so, the details thereof and the steps taken/being taken by Government to do away

these hindrances and expedite development work of these highways; and

TOriginal notice of the question was received in Hindi.

96



{c) the details of target fixed by Government to increase the network of National Highways

in the current year?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
JITIN PRASADA): (a) and (b) The identified causes for hindrances in construction and maintenance
of National Highways are poor performance of contractors, delay in obtaining forest/wild life
clearances, clearances for ROBs, delay in land acquisition, shifting of utilities, left wing extremism
(LWE) activities etc. In order to overcome these hindrances and expedite implementation of
projects, close monitoring of pre-construction activities and achievement of targets is being done at
regional level for the projects being carried out by all implementing agencies. Projects are also
periodically reviewed at various levels. For LWE affected areas, State Governments are advised to
prioritize the roads based on threat perception and to provide sufficient security by deploying State
and Central forces during the execution of work as per requirement. To ensure better maintenance
National Highways Authority of India is switching over from Operation and Maintenance (O& M)

contracts on completed sections to Operate-Maintain -Transfer (OMT) CONCEsSIoNs.

(c) The Ministry considers for increase in NH network through declaration of State roads as
New National Highways from time to time depending upon requirement of connectivity, infer-se

priority and availability of funds.
Pathetic condition of NHS in Madhya Pradesh

2542, DR, CHANDAN MITRA: Will the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:

(a) whether the Minister is aware of the pathetic conditions of many National Highways in
Madhya Pradesh;

{b) whether it is a fact that the maintenance of National Highways in Madhya Pradesh is

handled directly by the National Highways Authority of India;

{c) whether itis a fact that earlier the State Government undertook repair and maintenance

of NHs and the funds were reimbursed by Government later;

(d) whether it is a fact that the direct handling of NHs is confined only to the State of
Madhya Pradesh; and

{e) whether Government planned to revert to the earlier system in view of the large number

of complaints about the conditions of Highways in Madhya Pradesh ?
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